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by the above-mentioned rivers wili be 
discussed at the next meeting of the 
two Directors at Dacca early next 
month.

(c) The pillar positions have beea 
finalised in certain areas of the Bihar- 
East Bengal boundary. Agreement has 
also been reached on the specifications 
and other details of boundary pillars to 
be constructed on the border. Actual 
demarcation by means of pucca pillars 
has not, however, commenced.

(d) Yes. Sir.

M i n i s t r y  o f  E x t e r n a l  A f f a i r s

480. Shri Bamji Venna: Will the 
Prime Minister be pleased to state:

(a) whether it is a fact that the
displaced permanent Central Govern
ment servants absorbed in the Minis
try of External Affairs were not treat
ed at par with other permanent em
ployees of the Ministry for purposes 
of promotion; •

(b) whether it is also a fact that 
purely temporary employees continued 
to officiate as Assistants whereas per
manent upper division and lower divj- 
riion clerks were made to work as lower 
division clerks;

(c) if so, the reasons therefor; and
(d) how the interests of those 

employees who have suffered on this 
account are to be protected?

The Prim# Minister and Minister of 
External AfTalrs (Shri Jawabarlal
Nehru): (a) No; not after it was decid
ed that they should be treated as Cen
tral Gcvemment employees.

(b) and (c). Yes. Any person pro
moted to officiate in a higher grade in a 
long-term vacancy under the rules 
current at that time is not reverted in 
order to make room for some one else 
who becomes eligible for promotion 
later by a change in the rules. Changes 
in the rules do not generally have re- 
Irospective eftect.

(d) The Question does not arise.

J h a r g r a m  C o m m u n i t y  
B l o c k

Development

481. sun Subodh Hasda: WiU ilr
.Minister of Planning be pleased to
state:

(a) the number of different types cf 
buildings constructed at Jhargram 
Community Development Block in 
1954; and

(b) whether these buildings are for 
sale or for the use of the Government
officials .*

The Deputy Minister of PlannUg
(Shri S. N. Mlshra); (a) and (b). In
formation has been called for from the 
State Government and will be laid on 
the Table of the House in due course.

iTwr WTT

^  f f i

it Jm  ^
<ttv« ainrm iw

hwT):
( ^ )  arft ( w )  I a n H V ir  ^

rw ftnn »raT hWWim s,
?») I

i f  Hinfk 

Pm *nn : ^  w w

hpf ^  ariSi?Rnr ?f?HT

w iir i w  H i  («»
wwfTww sifv); 3 ^  ^  ^  nj»nr




